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Heard both the learned coun-

sel fot the parties. Order passed 
separately at this.stage itself. 

Member (A) v,4iemr (J) 

It - 

01 

ORDER SHEET 

In 

Name of 	 4pp1icant(S) 

Name of'tC 

idvocat f.br the hp1icaflt 

I 

 

Counsel. IL orchz 	 :ii 	i: :i 
OFFICE NE 	 DATE 	

ORDER OF THT 1U 

11.5 .2004. Presenh!.: The Honb1e $hri Mukesh Kumar 

p ion 	form 	
Gupta, Member (J). 

The Hon'ble Shri K.V.ptah1ada1, 
Member (A). 
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CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAH1TI BENCH 

108 Of 2004 

DAT.E OF DECISION 11.5.2004. 

..O..........O..ADVOCATE FOR THE 
APPLICANT(S). 

-VERSUS-- 

	

• 	 .? :RESPONDENT (5) 

Mr.J.L.Sarkar, Railway Standing Counsel. 
•*l1eee••••••eeoo•*o•*•e•es•••eø•,i•*e.*.•....G,..•..4I)VOCATE FOR THE 

RESPONDENT(S). 

HON 1  BLE MR. MUKESH KUMAR GUPTK..TUDICIAL MEMBER. 

HON t  BLE MR. K.V.PRAHLADAN, ADMINISTRATIVE MEMBER. 

• 	 1. 	Whether Reporters of local papers may be allowed to seethe 
• 	 judgment ? 

24 To be referred to the Reporter or nOt? 

Whether their LOrdships wish to see the fair copy of the 
Judgment ? 

- 	 (V 

Whether the judgment is to be circuiatd to the other Benches ? 

Judgment delivered by Hon'ble Member
/  

at 
1• 



CENTRAL AXDMINISTRATIVE TRIBUNAL, GUWAHATI BENCH. 

original Application No.108 of 2004. 

Date of Order : This, the 11th Day of May, 2004. 

THE HON'BLE SHRI MUKESH KUMAR GUPTA, JUDICIAL MEMBER. 

THE HON'ELE SHRI K.V.PRAHLADAN, ADMINISTRATIVE MEMBER. 

1 • Shri Sgrib Sahani 
Slo Late Motilal Sahani 
Resident. of New Bongaigaon 
P.0: & P.5: Bongaigaon 
District: BOngàigaon 

Shri A.K.Shcnie 

Shr.i phonindra Kumar DaS 

Shri B.Sinha 
Shri J.prasad 

shri D.Appa Rao 

Shri R.ALL 

Shri S.V.Karn Raju 

Shri S.C.Sarkar 

J.Jabbar 

Ii. Md.Mustakin 

Shri S.K.Das 

J.M.A1. 

N.C.Boro 

15 • N .L .Chauhan 

Sukumar Debnath 

S.Basumatary 

Arnal Chandra Roy 

M.R.Brhma 

C.L.Brahrna 
1 	21.R.B.Das 

.M.R.r4andal 

Bhola Chaudhury 

S.BrJ-ima 

R.Basumatary 

P.N.Das 

Arun Chandra Das 

K.D.Mahato 

R.D.Bhagat 

T.C.Barmar 

R.B.Pt1 

S.Barman 

D.Dastidar 

D.I(.(hose 

G.P.Sen 

S.Sheikh 

S.Detnath 

Contd./2 
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4,  
R.K.Basumatary 

p.N.G.r. 

Sushil Barman 

Rajn prasad 

N.Sutradhar 

K.Barman 

N.Daimari (I) 

N.Dai.rnari (II) 

K.L.Mazthrndar 

1.Is1ay 

D.K.Mitra 

B.K.Mandal 

Jiban Das 

S.C.Sarkar 

Anil Kalita 

MN.Brahma 

R.Brahma 

K.R.Narzary 

K. AU. 

S.Maque 

S.Isiam 

P.C.RaO 

All are resident of New Bongaigaon, 
P.: & P.5: Bongaigaon. Distract: Bongaigacn. 

Applicants. 

By Advocates r'1r.S.Huda, Mr.A.Hai & Md.Arif. 

- Versus 

The General Manager,  
N .F .Raj iway,  Maligaon 
Guwahati. 

Divisional Railway Manager (p) 
N.F.Railway, Rangia 
Rangia. 

Seniov Divisional Mechanical Engineer 
N.F.Railway, AlipurdUar. 	. . . . . Respondents. 

By J.L.Sarkar, learned Standing counsel for the Railways. 

C R D ER cRAL) 

MUKESH KUMAR GUPTA, MEMBER (J) : 

We have heard Mr.S.Huda, learned counsel for the 

applicants and also Mr.J.L.Sarkar. learned Standing counsel 

for the Railways ,  

The fifty nine applicants who are working as Goods 
Drivers in the N.F,Railway, have approached this Tribunal by 

contd./3 
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way of the present application pr;yirig for a direction upon 

the respondents to dispose of the appeal/representtion 

dated 26.4.2004 submitted by them alleging therein that 

number of juniors to them have been empanelled for prszmotion 

to the posts of passengers Drivers by order dated 21 .4.2004 

ignoring the claim of the senidrs. It is submitted by Mr.S. 

J-Iuda, learned counsel for the applicants, that the applicants 

in the present application, are senior to those who are 

empartelled for promotion vide order dated 21.4.2004 and some 

of the juniors have rendered only one year of service,  1=tkb-f'~ 
they have rendered three years of service as Goods Drivers. 

Since an appeal/representation dated 26.4.2004 

Q ha been filed by the applicants alleging that juniors have 

been empanelled for prtotion to the post of Passenger Drivers 

ignoring the claim of the seniors, we are of the considered 

view that the present application can be disposed of at this 

stage with a direction A15oa the reapor dents to consider the sid 

appeal/representation dated 26.4.2004 and to pass a reasoned 

and speaking order with reference to the seniority list of 

Goods Drivers cadre within a period of two months from the 

receipt of the copy of this order. It is made clear that the 

Tribunal hanot adjudicated the issues raised in this appli-

cation on merit. 

The application is disposed of accordingly. 

K.V.PRAiLADAN 
ADMINISTR? WE MEMBER 

'>4 , ' ( UKESH KUMAR GUPTA ) 

JUDICIAL MEMBER 
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Cctr1 	mijtratjve Tri3ua1 

j1MAY2. 

BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, 

GUWAHATI BENCH, GUWAHATI. 

Shri Sugrib Sahani 	 Petitioner 

Vs 

The General Manager, 
NR Railways & Ors. 	........Respondent 

Synopsis 

Petition 	 Pages 1 to 13. 

Verification 	..............Page No. 14. 

Annexure 1 	..............Page No. 15. 

Approval list of Driver(Goods). 

Annexure 2 	..............Page No. 16. 

Relating to holding of selection for the post 

of Passenger driver. 

Annexure 3 	..............Page No. 18. 

Relating to the result of selection for 

promotion to the post passenger driver. 

Annexure 4 	.............Page No. 21. 

Relating to an appeal for review of 
H impugned select list dated 21/4/04, whereby, the 

Junior most candidates were selected for 
promotion without following any rule/procedure, 
ignoring the case of the petitioners who are senior 
most, and as such, this application before your 
lordship, for an appropriate direction to the 
respondents for selecting the senior most person 
and dropping the name of the Junior most persons 
who have not completed one year in service and 
pray to maintain status quo till disposal of this 
application. 

Fp1by 
A'T1ãI 
Advocate. 
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BEFORE THE CENTRAL ADMINISTRATIVE TRIBUNAL, 

GUWAHATI BENCH,GUWAHATL. 

ORIGINAL APPLICATION NO. OF 2004 

IN THE MATTER OF: 

An 	application 	under 

Section 19 of the Central 

Administrative Tribunal 

Act,1985. 

A, 

IN THE MATTER OF: 

1 .Shri Sugrib Sahani 

S/O. Late Motilal Sahani, 

resident of New Bongaigaon, 

P.O. & PS Bongaigaon 

District Bongaigaon 

2.Shri A.K.Shome, 

Shri Phonindra Kumar Das 

Shri B. Singha 

Shri J. Prasad 

Shri D.Appa Rao. 

Shri R.Ali 



I 
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Shri D.Appa Rao. 

ShriR.Ali 

Shri S.V.Kam Raju 

Shri S.C.Sarker 

10 J. Jabbar 

11 Md. Mustakhi 

12,Shri S.K. Das. 

13 J.M. Au 

N.C. Boro 

Ni. Chauhan 

Sukumar Debnath 

17.S.Basumatary 

18.Amal Chandra Roy 

1 9.M.R.Brahma 

20. C.L.Brahma 

21 .R.B.Das 

22.M.R.Mandal 

23.Bhola Chaudhury 

24. S .Brahma 

25 .R.Basumataiy 

26.P.N. Das 

27.Arun Chandra Das 

28.K.D.Mahato 

29.R.D.Bhagat 
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"p 

30.T.C.Bannan 

31 .R.B.Pal 

32.S.Barman 

33 .D.Dastidar 

34.D.K.Ghose 

35 .G.P.Sen 

36.S.Sheikh 

37.S.Debnath 

38.R.K.Basumatary 

39.P.N.Giri 

40.Sushil Barman 

41 .Ram Prasad 

42 .N. Sutradhar 

43, K. B arman 

44.N.Daimari (I) 

45 .N.Daimari (II) 

46.K.L.Mazumdar 

47. R.Islay 

48.D.K. Mitra 

49.B.K.Mandal 

50.Jiban Das 

51.S.C.Sarkar 

52.Anil Kalita 
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53.M.N.Brahma 

54.R.Brahma 

55.K.R.Narzaiy 

56.K.Ali 

57.S. Haque 

58.S. Islam 

59.P.C.Rao 

All are resident of New 

Bongaigaon, 

P.O. & PS Bongaigaon 

District Bongaigaon 

APPLICANTS. 

-VERSUS- 

1 .The General Manager. 

N .F. Railway, Maligaon. 

Guwahati 

Divisional Railway Manager (P), 

N .F. Railway, Rangia, 

Rangia. 

Senior Divisional Mechanical Engineer, 

N.E Railway, 

Alipurduar. 

RESPONDENTS. 

DETAILS OF THE CASE: 
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(i)PARTICULARS OF THE ORDER 

ETC.AGAINST WHICH THE APPLICATION IS 

MADE: 

The application is directed against the 

Memorandum of Selection for Promotion to the posts of 

Passenger Drivers dated 21.4.2004 issued by the Divisional 

Personnel Officer (P) , N.F.Railway , Rangia whereby 53 

Goods Driver have been empanelled for promotion to the posts 

of Passenger Drivers by the Respondents ignoring the cases of 

the Applicants for promotion illegally without following any 

procedure/norms/departmental rules. 

(2)JURISDICTJON: 

The Applicants declared that the Hon'ble 

Tribunal is the appropriate forum for judicious adjudication of 

the grievances of the applicants. 

(3) LIMITATION: 

The applicants declared that this application is 

filed within the time limit prescribed for filing such 

application. 

H 

(4) FACTS OF THE CASE: 



; 

(I)That the applicants beg to state  that they are 

attached to the Divisional Personnel Officer, 

N.F.Railway,Rangia. 

(11)That the applicants beg to state that they have 

been working as Goods Drivers since 18 years back and thus 

they are the seniormost Goods Drivers under the N.F.Railway, 

MaligaonfRangia. 

(11I)That the applicants beg to state that on 

26.11.2002 the Senior Divisional Mechanical Engineer, 

N.F.Railway, Alipurduar Junction by No.TP/33/2(AP) Pt.V 

approved a list of Drivers to work as Passenger Drivers. 

A copy of the 	list approved by the Senior 

Divisional 	Mechanical Engineer, N.F.Railway Alipurduar 

Junction dated 26.11.02 is annexed herewith and marked as 

Annexure-1 to this application. 

(IV)That the applicants beg to state that by 

Notification dated 19.9.2003, the respondent No.2, i.e., the 

Divisional Manager (P) N.F.Railway, Rangia decided to hold a 

selection test for promotion to the posts of Passengers Drivers. 

In the said Notification, it has been broadly explained that the 

syllabus for the selection of candidates for the posts of 

Passengers Drivers would Simple EnglishlHindi for literacy. 



- 

Accordingly, the applicants appeared in the Selection Test and 

they were selected but in the impugned Memorandum of 

Selection dated 21.4.2004, the names of the Applicants have 

been dropped though they are the seniormost Drivers in the 

N.F.Railway having completed 3 years of service as Goods 

Drivers and they are entitled to get promotion to the higher 

post, i.e., to the post of Passengers Driver. But those, who 

have not completed at least one year of service as a Goods 

Driver have been empanelled for promotion to the posts of 

Passengers Drivers, and as such, the applicants collectively 

filed an appeal/representation on 26.4.2004 praying for review 

of the unjustified selection of junior drivers for promotion to 

the post of Passengers Driver as they are much junior to the 

applicants. 

Copies of the Notification dated 19.9.2003 

containing the proposal for selection of candidates for 

promotion to the posts of Passengers Driver along with the 

I'wt such selection, the impugned Memorandum of 

Selection for promotion to the posts of Passengers Drivers 

dated 21.4.2004 and the appeallrepresentation dated 26,4.2004 

filed by the present Applicants are annexed herewith and 

marked as ANNEXURES-2, 3 AND 4- to this application for 

favour of perusal by this Hon'ble Tribunal. 

(V) 	That the applicants beg to state that they are very 

much experienced in driving Passengers Train, which will be 



evident from Annexure-1 and keeping in view of their 

experience, they have been allowed to work as Passengers 

Driver by the Respondent No.3 and their such work have also 

been approved. The applicants beg to state that they have also 

completed more than 3 years service as a Goods Drivers yet 

the cases of the applicants have not been considered for 

promotion and that the Junior Drivers who have not even 

completed one year of service as Goods Drivers are promoted 

to the post of Passengers Drivers by the impugned 

Memorandum of Selection dated 21.4.2004 in violation of the 

departmental Rules/norms/guidelines and in violation of the 

principles of natural justice. 

That the Applicants reserves the right to produce 

more documents relevant to' the service of the applications 

before your Lordships as and when they are made available 

and if so advised. 

(V) 	That the applicant begs to state that the actopm .pf 

the Respondents are malafide, unconstitutional and without 

jurisdiction, and as such, they have collectively filed the 

appeallrepresentation before the Respondents authorities for 

review of the impugned Memorandum of Selection for 

promotion dated 21.4.2004 (Annexure-3) as the aforesaid 

nip.uium of Selection is found to be defective, 

invalid, improper and not in accordance with law more so 
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when the names of the seniormost applicants have not been 

empanelled for promotion to the next higher grade, i.e, 

Passenger Driver. But till today, the authority concerned have 

not disposed of their appeal/representation dated 26.4.2004 

and instead the applicants were informed that their case will 

not be considered, and as such, this application before your 

Lordship is being filed praying for stay of the impugned 

Memorandum of Selection for promotion dated 21.4.2004 

(Annexure-3), which has been issued without following the 

departmental Rules/Guide lines etc. ignoring the legitimate 

claim of the applicants for promotion to the post of Passengers 

Drivers. 

(VI) 	That the applicants beg to pray that the 

Respondents may be directed not to give effect to the 

impugned Memorandum of Selection for promotion dated 

21.4.2004 (Annexure-3) on the grounds stated above. 

(5)RELIEF SOUGHT FOR ON K;THE GROUNDS: 

(a) For that the impugned Memorandum of 

Selection for promotion of 53 candidates to the Passengers 

Drivers by the Respondents authorities is bad in law as the 

• 	aforesaid selection have not been made properly, fairly and 

have been made illegally without following any procedure 
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required by law, and as such, the impugned Memorandum of 

Selection for promotion dated 21.4.2004 is liable to be set 

aside and quashed for the ends ofjustice. 

(b)For that if the impugned Memorandum of 

Selection is allowed to stand then there will be an irreparable 

loss and injury to the applicants due to no fault of their own, 

and as such, it is a fit case where your Lordship may be 

pleased to set aside the impugned Memorandum of Selection 

dated 21 4.2004 (Annexure-3). 

(c) For that the respondents authorities should 

have considered the anneal/representation dated 26.4.2004 

(Annexure4) . But the aforesaid appeal/representation has not 

been disposed of and is lying pending without any action, 

ts in violation of the principle of natural justice and the 

procedure established by law and in violation of the provisions 

of Articles 14 and 21 of the Constitution of India, and as such, 

the impugned Memorandum of Selection dated 21.4.2004 is 

liable to be set aside and quashed for the ends of justice. 
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GROUND OF EXHAUSTION OF REMEDY, IF ANY: 

tie 	applicants 	have 	already 	filed 

appeal/representation dated 26.4.2004 before the authority 

concerned claiming review/alteration/modification and/or stay 

of the imnuned Selection for promotion dated 21.4.2004 and 

thus the applicants have exhausted all the remedies by filing 

appeal/representation before the Respondents concerned. 

MATTER NOT PREVIOUSLY FILED OR PENDING IN 

ANY OTHER COURTS: 

The applicants declare that they have not filed 

any suit nor any writ petition before any Court nor any such 

suit nor writ petition is pending anywhere. 

INTERM ORDER PRAYED FOR: 
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Pending final disposal of the Original 

Application, this Hon'ble Tribunal may be pleased to stay the 

operation of the impugned Memorandum of Selection for 

promotion dated 21.4.2004 (ANNEXURE-3) 

(9) RELIEF SOUGHT FOR: 

It is, therefore, prayed that your Lordship may be 

pleased to admit this application, call for the records of the 

case, issue notice to the Respondents to show cause as to why 

a direction should not be issued to them directing them to 

dispose of the appeal/representation dated 26.4.2004 

(Annexure-4) and further prayed that the applicants cases for 

promotion to the post of Passengers Drivers be reviewed by 

altering /modifying/canceling the impugned Memorandum of 

Selection dated 21.4.2004 (Annexure-3) and thereby directing 

the respondents to promote the applications on the basis of 

their seniority as they have completed more than 3 years of 

service as Goods Drivers for the ends ofjustice. 

c7 
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(10) PARTICULARS OF THE I.P.Q. 

I.P.O.No.- 

Date- 

Payable at -  

0 

(11) LIST OF DOCUMENTS: 

As stated in the Index. 

--- --,i -- 	 -- 
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V 	VERIFICATION 

I, Shri Sugrib Sahani, son of Late Motilal Sahani, 

resident of New Bongaigaon, P.O. New Bongaigaon P.S.New 

Bongaigaon, District Bongaigaon, aged about 56 years , by 

profession as stated herein above; do hereby verify that the 

statements made in this application are true to my personal 

knowledge and belief. 
El 

I sign this verification on this the M th day of V' 

2004 at Guwahati. 

I 

g- CE~ S2t- 



.. S .) 	 /: : 	 (: ) pt. V 

F. 	Railway 	 .. 

Office oe the 
Divl.Rl .Manaqer(Mch) 
..F. Rly, Alipurdur Jfl. 

ate,/i1/2OO2 

u: pproved List of Driver(3)/NL. to 
work P iLS3 train. 

Ref: D1r7.Jcys /1O. /c/uulon/2 dt.12.11.02. 

Theollowing 000cs drivers as tested and 
by LI to work in one stage higher are horeoy 

	

HO?/tjver, this driver should be given truioiiig 	S 

'JCIS. 	:z u haviour [, (--)co DG 2  which are having Motor stearinq 	' 

.Lori; handle type throttle.. They should also be counselled 
ttntion to Boqie mounted 1 ir brike coaches regarding 

of. t,rakes. 

i 	rn 	e . 	 Designation. 

* 	;ri J1.,engupta . 

 

Driv ,er Goods 

	

.edhi . 	 -do- 
3. 	 .Pracyut Sarkar 	-do- 	S 

	

It 	 j :P:Tihtni. 	 - 
ar5 ar It 	 -do- 

.3hber 	 -co- 
S-. 	

I 	 , 7. M. All 	 -do- 	- 
I • 	 . -;.. : ora 	 -do- 

Debricth -co- 	 S  
Guha.  

-do- 

-CO- 

-do- 

	

4 	u1 ut_ir Denth 	-do- 	 . 

	

:rahmzi 	 -dO- 
-do- 

	

1d howdhur' 	-do- 
-do- 	

S 

I It
i.. ., Dus 	 -do- 

st-icar 	-do- 
-dor 	

. 	

S 

-CU- -  

r.T -v1.Me.r 	ngieer, 
;.i'.R ly, 11pur Uu'ir Jri. 

for iration please. 
-- 	 - 	or i: Ormatlon. 

.. . : Ly, Alipurduar JL. 

5) 
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iLQTWICATION 
	

Office of the 

NO,FJ210/RN/Pass Dr.Il 
	

DivL Rly.ManagerP) 
NFRly; Rangiya. 

Dated 19-09-2003. 

it is decided to hold a Selection for the post Passanger Driver in scale 
Rs.5500-9000/- for filling-up 62 vacancies. The selection will be held with in a short 

notice. As such the staff enlisted in ANNEXIJRE —1 should be informed to keep themselves 
in readiness to appear in the said test. The selection will consist of written test only and no 

Viva-voce will be held. 

Syllabus of the selection is at ANEXURE-LL 

The selection will be held as per 3x formula and in order of seniority of Sr.Goods Driver in 

scale Rs.5500-9000/- and Goods Driver in scale Rs. 5000-8000!-. 

Break-up of vacancy: -  UR51, SC= 07, S1 04. 

The staff concerned, enlisted in the ANNEXURE-I who are un-willing to appear in the 

selection test should submit their un-willingness in written to this office 7 (seven) days. 

\ \ 
For Divl.Rly. Managcr(P) 

DA= Two (Annex-I& II) 
	

N.F.Rly; Rangiya.. 

Copy forwarded for information and necessary action to :- 

DME IRNY. Please arrange Pre-promotional training for SC & ST candidates and 
advice their office. 62 senior most employees as per the communal break- 

up may be 8ent for promotional course. 
DMEJNBQ.3. ADMEJRPAN.4. ADMEJD/RPAN. 

5. SSFoco1NBQ, RPANThey are adviced to infprrri the staff concerned regarding the 
test and if any body submits his un-willingness in written 
should be sent this office in a bunch. 

For Divl.Rly. Ivtanager(P) 
N.F.Rly; Rangiya 

-- 



-- 

ANNEXURE-il 

Syllabus for the selection of Pa$s.Driver. 

I. Simple EnglisWHindi for Literacy. 
General inelegancy and aptitude. 
Knowledge of train working rules and signals. 
Knowledge of running staff duties and rest provisions. 

( 
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EJL WAY 

0f1ic of tbc 
Divi, R1y.Mup) 
N.F.Rilwuy Rangiya MFMORAND 	

21.O4,2004 
As a reuji of sktj for prornoijon  cuie R. 5$OO 	

to Lhd p(t of pi.,nger  driver in 	 9Oçj/ the fo11owj1 53 (Fifty three) Goods Driver in R. SOOO-OüOi have bn 
em4ne1kcJ for promotion to the po.t of 

	

Pasnger Driver in scale 5500-3jO/ 
tin 	

and their nnes hive ben placd a undcr and their ptaca of po 	will be iu4 saruly, 

	

SL.Nü. 	NmoDe-Q gnation 
Castes 

Mn;k BatrrUj DuIvr 
GdsJNBc, Sc 

joy D.y Sk&rDr,r 	
(JR Gocd/N 

Nityna 	Pau,Drjyor 	
(JR G 	JN BZ 

HKRJbha 	Drvt 	
UR G0od &INBQ  

Gunindra Dan, Dnvor 

	

L 
5/ 	

GOOd&JNBQ 	 (JR  

RaQhaV Gin, Driv3r 	
UR Goj&j 

Madh UuudIw Pu1, 	
(JR DrivrGocsj 

Prabht Kr. Chakrabcrty 	
(JR 

	

\7 	Drivcr Oood/NBQ 
Smbhu D9bnth, Dnvwr 

	

GOGd5JNBQ 	UR 

	

10 	
Goodu/NBQ 	 (JR  

11 
 

TaPendra 	(JR 

	

12 	
GOodsIRpAN (JR 

	

JayRamDa
d/Dr 
	

(JR 

	

13/ 	
GooNBQ 

Sunon Bri, Dri 

	

14 	
GOOdJRPAN 	Sc 

BUonDutt Drivt 

	

15 	
GOOdSJRPAN 	 (JR  
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SLpSnQh Marak, Dr 

Good uN DO 

22 	
Chayan ChakiL(W 

Drer GoodJNBO 

23 	
Pram%Wa1 Rava 1  
Drr'tr GoothJR PAN 
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41 	 (3oodsJNEQ  
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\Ve the tinclers tied tbillowing g6ods driver at NQ are 0 1~ ing lodc a 
eoiupl:iin on context to the result of'selection from goods driven: to Piss-driver befhró 
yo ur hono tic for your ki tid redressal please. 

iliat. We appeared in the selectiin fbrpasenger i)river in accordance 
With ih. L 1_ ctioii fot wiil i is pi extc nt ink But it has,beLn noted vidle thq above i LUIt 

I etecfion. (fiat most oIl lit' juniors are being n1isted to found stiiable,, which I t.181, '  
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Ificrotbre. under above, e dc hope & pr i lint the above uniiitifii. Cl 
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eoutinouslv %vuFkII18 in thepost qfPas. and Mail Train iis per approval letter of Si. 
Ni. 'AP VT k Liet No J P13 3'2 (AP) Pt \ ut 26 11 02 arc not to b dcpri ied to niooth

I.works o1"l'rain', aid our 1U(1IeI j)1'OSpect. 
Youi , frivourablo. &. rtcious cOiitdt i tion NIH he highly appreciakd 
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